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Title: The Speaker made reference on the occasion of Human Rights Day.
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DR. KIRIT SOMAIYA (MUMBAI NORTH EAST): Madam, I have given a notice of privilege against Shri Kalyan Banerjee....(Interruptions)
HON. SPEAKER: Your notice is under my consideration. Yes, you have given the notice.
...(Interruptions)
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HON. SPEAKER: There is no notice of Adjournment Motion please.



